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-@ections and helping the richer class-of
the society? Will the Minister @ssure
that n-thing will be done to the Orissa
Land Reforms Act?

(Interruptions).

SHRI SURJIT SINGH BARNALA:
Sir, some Members of Parliamant had
met ‘me  in one group asking for
amendment and another group of
almost similar number had met me
saying that that amendment should not
be allowed. And I do not know how
it has come in the press and in what
press it has come that we have agreed
to the amendment. I do not know
that and it is not one of our functions
to contradict all the statement given
in the press or the press reports. So
far as the question of Janata Govern-
"ment doing anything or not doing
anything is concerned, as the Janata
Government is here, the Orissa State
‘has got the Janata Government there.

“SHRI K. LAKKAPPA: We are
divided on this issue, Please answer
properly.

SHRI SURJIT SINGH BARNALA:
It is mainly being done by the Orissa
Government, They have proposed
certain amendments and we  have
given our reactions to those ameénd-
ments. Al] that I have given in my
answer to the question.

SHRI PABITRA MOHAN PRA-
DHAN: Sir, throughout India all the
major sons have been given a ceiling.
But in Orissa, major sons have not
been given a ceiling. "Even persons
who are aged 80 or 90 years, if they
‘ure two or three brothers, they have
not been given ceiling. Their grand-
sons numbering 20 or 30 are all major.
I would like to know whether the
Orissa Government has followed the
Central guidelines in regard to the
'definition of “family”. If not, why?
If the State Government had not fol-
lowed the Central guidelines, why
did they accept this?

‘MR...SPEAKER: .The answer js in
the wroitten statement.

SHRI SURJIT SINGH BARNALA:
1t is not in every State that a major
son has been given a sep@rate share
‘For example, in States like UP and
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"Assam, the major sons have not been
given a whale share. It is upto the
State Government. The Central Gov-
ernment had only given the guide-
lineg and the State Governmants have
to make their ewn legislation on that.
Some States have passed legislation in
a stricter form .and some in liberal
form and the Orissa Government has
defined ‘“family” in g stricter form, I
‘'would not like to say anything more.

(Interruptions) .

MR. SPEAKER: If you want you
_can raise a half-an-hour discussion.

Setting up of Community Polytechnics

*307. SHRI A. ASOKARAJ: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether the Working Group ~f
his Ministry has suggested the settling
up of Community Polytechnics;

(b) if so, objects of these poly-
technics; and

(c) the reaction of the State
vernments to it?

THE MINISTR OF EDUCATION,

SOCIAL WELFARE AND CULTURE

CHANDRA CHUN-

DER): (a) to (c). A statement js laid
on the Table of the House.

‘The ‘Working Group <on Technical
“Bducation has recomemnded that
-gelected Polytechnics act as ' foeh)
* points~to .promate transfer of techno-
“"logy to'‘the rural commnunity and that
" suth Polytethnies ‘be designated as
‘Community Polytechnics ‘and dde-
- quate support providéd. The India
*Ooancil “for Technieal ‘Edueation.
=wrhich ‘hag representations 'of -all the
-Btates -on it, ‘have -endorsed this re-
- commendation of the "Working Group-
“In constation with the Directors of
Technical ' Education, 28 Polytechnics
have been selected for this purpose, t0
which financia] support will be Pro
vided' by the Central’ Government.
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SHRI -A. ASOKARAJ: The -hon.
Minister in his 1eply has stated that
“selected polytechnicg .act as -focal
points .to promota transfer of tech-
nology to the rural community”. The
anewer is very vague. I would like
the hon.:Minister to explain as to how
they are going to transfer the techno-
logy to the rural community and on
what basis they are going to set up
these community polytechnics,

DR. PRATAP CHANRA CHUNDER:
The original suggestion for transfer-
ring technology to the poclytechnics
had come from a Working Group
under the Chairmanship of the Edu-
cation Secretary in November, 1977.
Then a Special] Committee was set up
for doing something about technical
man-power, research and develop-
ment. Then the scheme was piaced
before the All-India Council for
Technical Education in February, 1978.
Pursuant to that, some of these

lytechnics are chosen for doing soine

" ‘special type of work like rural indus-

tria] production-cum-training centres,
survey of the specific need of the area
and 28 such polytechnics have been
. 'wsen. The matter is not yet fina-
/ised. We have made the offer. It is
now for the State Governments to
give a shape to- this idea.

SHRI A, LASOKARAJ: In Tamil
Nadu, how many polytechnics have
been selected for community poly-
technics and when are they going to
start these community polytechnics?

DR. PRATAP CHANDRA CHUN-
DER: :In Tamih Nadu,: two ploytechnics
have been chosen—Sri Rama Krishna
Mission Vidyalaya ‘Polytechnic, Coim-
batore and Annamalai - Polytechnic,
Chettinad.: We.have recommended non-

Lecurring grants, asd
the grants  will be-released {rom
1078-79.
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MR. SPEAKER: You can place it on
the ‘Table.

DR. PRATAP CHANDRA CHUN-

g fFae

DER: I lay it on the Table of the
House. [Placed in Library. See No.
LT-3050/78].

SHRI O, V. ALAGESAN: This is a
very welcome scheme jpecause it en-
ables the polytechnics to. get involved
in the problems of the rural poor and
the people in villages also, will get
involved in the work of the various
Polytechnics. But, however, the:Cen-
tral assistance seems to be for both
Government Polytechnics and Private

Polytechnics. Government Polyte-
chnics, normally,
to take care of . themselyes. . So,

will the, hon. Minister, &ry {0 _help
Private Polytechnics more in this, res-
pect because, if he omjts Goyerament
Polytechnics, he would be able to help
a.few mare :Private - Polytechnics. I
woudd like to have -a sympathetic
angwer.

DR. PRATAP CHANDRA CHUN-
DER: This s _an experjmental
measure. “We are progeeding on
the basis. of the expertise avail-
able in the Polytechmcs so, if
in Government quyt_echmcs, ex-
pertise is available, such Gov-
ernment’ ‘Polytechnics will be helped
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and, similarly, Private Polytechnics.
But when we increase our etforts in
this field, more polytechnics will come
in, ineluding private Polytechnics.

Outlay on Operation Flood-II

*308. SHRI C. X. CHANDRAP-
PAN: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether the Operation Flood-
II project was approved by Govern-
ment sometime in October, 1978;

(b) whether the shipments of
milk powder and butter oil under this
project from E.E.C. had already been
shipped and received during June/
July, 1978;

(c) whether Government have de-
cided that the outlay on Operation
Flo»d-II will be part of the Union
Budget: and if so, the reasons thereof;
and

(d) whether this decision is being
fully imrlemented and observed by
the Indian Dairy Corporation and the
Department of Agriculture and the
other concerned Ministries?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) Yes,
Sir.

(b) No, Sir.

(6) Yes, Sir. This decision has been
taken since Operation Flood II has
been envisaged as a National Project
for Dairy Development.

(d) Yes, Sir; the detmils of the pro-
cedure for reflecting the out-lays in
the Union Budget are belng worked
out.

SHRI C. K. CHANDRAPPAN: The
Operation Flood-II programme and also
the Operation Flood-1 programme was
envisaged by the Government to make
India self-sufficient in milk productior.
Now, what happened is that during
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the last nine years, they could spend
only Rs. 70 crores out of the total
outlay of Rs. 116 crores which was
meant for the first phase of the Opera-
tion Flood and, instead of making
India self-sufficient in milk production,
it is made India completely Jepcn-
dent ...

MR. SPEAKER: Please come (o the
question.

SHRI C. K. CHANDRAPPAN: | am
dealing with the question.

We are now completely depen.ent
on the E.E.C. countries for running the
Mother Dairy, according to reports. I
would like to know from the Minicter
whether it is a fact that the Mother
Dairies of Bombay, Delhi and Madras
are running with a capacity of 35 per
cent, 50 per cent and 30 per cent res-
pectively, even with imported ingre-
dients like skimmed milk powder and
butter-oil used in the manufacture of
milk, and whether it is also a fact that
Government has diverted money meart
for milk production in the country for
manufacturing or importing dairy
equipment from multi-national Com-
panies abroad.

SHRI SURJIT SINGH BARNALA:
These Mother Dairies are helping
other Dairies, particularly in the bigger
towns, in the supply of milk. Here
also, we see that the Mother Dairy and
the DMS are both supplying milk, but
the Mother Dairy's milk is slightly
more costly and has slight more fat,
and their distribution system is an im-
provement over the DMS system.

I do not agree with the hon. Member
that they are producing only to the
tune of 35 or 30 per cent capacity, de-
pending on the imports. They get
fresh milk also from the milk-shed area
and, also, they have some re-combina-
tion of milk from milk-powder and
butter-oil. They have ty do it.

MR. SPEAKER: He
have not spent more
crores in the last nine
Rs. 116

says that you
than Rs. 70
years out of
crores. He has also asked





